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IN THE CEN'lRAL ADMIN JSlfRA'l' IVS m.rooN .-\L, JODHE?UR I£N Ci , 

JODHPUR. 
_...,. ___ _ 

Date of Order a 01.2.2001. 

O.A. No. 121/1999 

Om Pratap Singh Bhadoria la./0 Shri Jagendra S . .ingh Bhadoria 

R/A Smt. Rekha Bhador ia C/0 Kanhaiya Lal Bhatia Ka I~kaan, 

in front. of Rajasthan Bank Ltd., near Ramesh Takies, Jaisalme.r 

••• Applicant 

Vs 

1. Onion of India, through the secretary, Ministry 

of Surface Trnsport, Government of India., Sansad Marg, 

New .oelhi. 

The Director General, Border Roads, Kashmir Hollse, 

DHQ., P.O., New Delhi, 11. 

The Officer commanding, Ho:ts., 117 1 RCC., C/0 99APO. 

The Corrmander, Q<EF...Centre-Dhighi-Canp. P Wle-Q 15. 

The Officer Commanding, H~., 111, RCC ., <:REF. C/0 

99 A.P • .O. 

••• Respondents 

.Mr • S .R· • Jain, Counsel for the Applicant. 

Mr. Vineet Mathur, Counsel for the Respondents. 

C(R(AM 

Hon• ble Mr. A.P. Magrath, Administrative Member 

BY 'l'HE. COURT s 
- ==== 

The applicant, Om pratap Singh Bhador iya, has filed 

this original Application under Section 19 of the Administra-

tive Tribunals Act, 1985- The applicant is an eoployee of 

General Reserved Engineering Force (in short • CRE.F') • In 

terms of provisions of S. .. ection 2 of the Administrative Tribune: 

Act, 1985, this Act shall not apply to" {a) any neaber of the 

naval, military or air forces or of any otl:ler armed. fo;ces of~ 
{1995 Edition) ~ 

the Onicn." In the notes below this SectionLthe Forces cover. 
f 

ed by the expression "Armed Forces of the Union" inclUde l~E 

In view of this specific provision in the Act, this applicat~ 
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